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diection Expense, of Poll'ical Parties

A6 Shef P. G Deb: Will the
Minister of Law be pleased to state.

{a) whether the attention of Gov-
ernment has bean drawn to the state-
moent of the Former Election Commus-
sioner of the Government of Ind::
about the expeaser of political partie-
in elections; and

(b) 1If so, the reaction of Govem-
ment thereto?

The Deputy Minister of Law (8hri
MHMajarmavis): 1a) Government are
aware of a report appearing In a
section of the press coniainng &
summary of the speech purparting to
have been delivired by the forme:
Chief Election Commissioner m
Bombay regarding the enactment of
a law compeliing political parties in
the country to file returns of election
£APONSt s

tb) Governamcat bave no proposal
under consideration for the submission
of election expen s returng by polit:-
c¢a) parties The Chief Election Com
missioner an Chapter XXII of h.-
Report on th« Srcond General Ele-
tions has, hwwever, recommended
inter alia, that “all expenditure
mcurred on braalf of a candidate by
his party or his well-wishers w.th his
constructive consent may be made
accountable ™

Enquiriey, agninst Public Servants

1575. Shri 8. M. Mehdi: Will the
Minister of Home Affairs be pleascd
to state the muarer of cases in which
enquiries were conducted against
Central Goverrment servants on  the
basis of newspaper reports and com-
pimints till the 31st July, 1959 after the
promulgation of the Central Civil
Services (Cla.sification, Control and
Appeal) Rules 18577

The Minister of State in the Ministry
of Heme Affairs (Skhri Datar): Neces-
sary information 1s being collected
and will be laid on the Table of the
House.

190 L.8.D-3.
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Rlection Petitions

1576. 8hri Hem Raj: Will the Minis-
ter of Law be pleased to refer to the
reply given to Starred Question No.
2272 on the 7th May, 1958, and state:

(#) the average time taken by the
Flection Tribunals 1n the disposal of
election petitions, and

(p) how manv election petitions
were completed within the stipulated
tym#' under the Representation of the
PeoPle Act, 1951

The Deputy Minister of Law (Shri
Hajarnavis): (a) The average time
taken by Election Trnbunals in the
disposdl  of clection petitions 15 8
months and 10 days

(b) 158 election petitions were dis-
posed of within the period contem-
plated 1n the Representation of the
p(-ople Act 195!

Koyna Project

157%. Shri 8. C Godsora: Will the
Mnister of Finance be pleased to
state

(a3 whether 1t 1+ a fact that the
World Bank :equired assurances on
certain points, Lefore sanchioning the
1oa? for the Kowvna Project: and

1b) if <o, wha' action was iaken to
assure the Bank*

The Minister of Finance (Shri
Morarji Desat): (a) Yes, Sir In
acvordance with their norma! prac-
tw#. the World Bank wished to be
«ansfied that adequate arrangements
were n force for (i) technical super-
vision of the construction work, and
(11) the proper execution of the pro-
ject The Bank also sought some
clgrifications regarding the manage-
ment of the project after its com-
pletion

(b) The Government of India were
able to satisfy the Bank on all these
mmts.
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Hostels in UK,

1578, Shri Siddiah: Will the Minster
of Education be pleased to state:

(a) the names of the hostels in the
VK. which were given grants by the
Government of India during 1857-58
and 1958-59;

{b) the amoun* of grant pa:d to each
of them; and

(c) the number of Indian students
in each of the nastels benefited by the
grants®

The Minister of Education (Dr. K. L.
Shrimall): (3) YMCA Indian
Students’ Union and Hostel London

(b) £250 cach vear

(c) 560 1n the¢ calendar year 1858.
the information for the fiscal years
1957-58 and 1958-59 13 being obtained
and will be placed on the Table of
the House when received

Kuchipudi Dance

1579. Shri Madhasudan Rao: Wil
the Minister of Scientific Research and
Cultural Affairs be pleased to state

{a) whether 1t 19 a fact that the
Andhra Pradesh Sangeet Natak
Akadem: suggested to the Central
Sangeet Natak Aksdemi to establish a
school at Kuchipvdy in Andhra Pra-
desh for tramming in ‘Kuchipud: Dance’;
and

(b) if so the action taken therenn”

The Deputy Minister for Scientific
Besearch and Culturai Affairs (Dr.
M. M. Das): (&) Yes, Sir The Andbra
Pradesh Sangeet Natak Akadem: has
recommended to the Sangeet Natsk
Akademi to establish a school for
training in Kuchipudi dance

(b) The matter is under considera-
thon of the Sangeet Natak Akadem:
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Mm“lﬁmﬁmﬂm
in Andtrs

1580, Bhri M. V. Krishas Reo: Will
the Minister of Education be pleased
to state:

(a) the total financial assistance
allotted to educational institutions in
Andhra Pradesh during 19859-80 so
far; and

(b) the purpose for which the
amounts are being allotted?

The Minister of Education (Dr. K, L.
Shrimall): (a) Rs 46,43,572.
(b) The amounts have been aliotted
for the following purposes:—
(i) to meet a deficit on mainten-
ance oxpenses of the Sanga
Veda Pathshala Masulipat-
nam,

(11) developiment ol the post-Basic
School, Pentapada;

Q) assistance to the Fatima Gtrls
Multipurpose High School,
Kazipet for the purchase of
furmtur~ and books;

(v} for campus work projects,
student< tours and Inter-
collegiate Youth Festivals,

(v1 Of the 10tal amount a sum of
Rs 4548772 1s for assistance
to the thiee State Universities
for development of studies in
Humanites, Higher Scientific
Education and Research and
post graduate and under
graduate studies in Engineer-
g and Technology Assist-
ance hnq also been given to
these Universities for purchase
of librarv books, student aid
fund, publication of appraved
research work, improvement
of library buildings and revi-
sion of salary scale of Univer-
sity teachers.

New Polylechpnics in Andhra Pradesh
1581. Shri M. V. Krishna Rae: Will
the Minister of Scientific Rescarch and
Cultaral Affatrs be pleased to state:
(a) whether the Andhra Pradesh
Government hss sent any schemes for
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by
sponing of new Polytechnies during
19890-60 end remaining period of
Second Five Year Plan;

(b) it 0, whether the schemes have
been approved;

{c) the nature of the help given by
the Central Government; and

(d) the locatiun of the institution?

The Deputy Minister of Scientific
Research and Culiural Affairs (Dr.
M. M. Das): (a) to (d). The Andhra
Pradesh Government has submitted
estimates for the establishment of wwo
polytechnics under the Centrally
Sponsored scheme. The estimates are
under exanmunation It has been
decided to locat~ the institutions at
Proddatur and Nizamabad The
following Central assistance 1« admis-
sible in their establishment:—

(i) Non-recurring—50 per cent of
the approved cost.

(i1) Recurring—-50 per cent of the
net expenditure for a period of fve
vears from commencement

Centiai  Government will alco
.advance louns for the construction of
approved hostel accommodation

Excavations in Andhra Pradesh

1582. Shri M. V. Krishna Rso: Wil}
the Minister of Scien‘ifie Research and
Cuitara] Affairs be pleased to state:

(a) whether sny excavations were
carried out in Andhra Pradesh duning
1958-59; and

{b) it so, the results thereof?

The Deputy Minister of Scientific
Research and Cultural Affairs (Dr
M. M. Das): (s) Yes, Sir

(b) Excavations at Nagarjunakonda,
which have been in progress sirce
1984, were continued and led to the
discovery, among others, of a few
piliared mandape and inscribed pillars
of the Ikshveku period (3rd-4th
Centwry AD). Digging near the
sadiom has revealed the existence of
- Bdden cunsl with bunds, running
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east-west and having a supporting
wall,

Deep-Sea Fishing Boats fer
Laceadive Islands

1583. Shri Nallakoya: Will the
Minister of Home Affairs be pleased to
state*

(a) whether boats for deep-sea fish-
;g have been got ready for use in
the Laccadive Islands;

(b) if so, how many;

(¢) whether aii of them are equip-
ped with engines, and

(d) 1f not. ‘he reasons therefor”

The Deputy Minister of Home Affairs
(Shrimats Alva): /a) Yes, Sir.

tb) Four

fcy and 1d) One of them has
already been equipped with an engine.
The licences to import the engines for
the remamning three boats have been
recvived recently and these three boats
will also soon be equipped with
engines.

Laccadive Group of Islands

1584. Shri Naltakoya: Will the Minis-
ter of Home Affaire be pleased to
«late how many engineers, Overseers
and section oficcrs have been appoint-
ed 1 or deputed to the Laccadive
Group of Islands so far®

The Deputy Minister of Home Affairs
(Shrimati Alva): One Executive Engi-
neer, two Assistant Pngineers and four
Section Officers have been appointed
for the Laccadive, Minicoy and
Amindivi Islands

Archaeclogical Survey of Andhra

1585, Shri M. V. Krishna Rao: Will
the Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether the survey of ancient
temples and places of archaeological
and historical importance has been
completed in Andhra Pradesh;
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(b) whether Government have fina-
lised the list of monuments of national
importance in that State; and

(c) if so, the names thereof?

The Deputy Minister of Sclentific
Research and Cultural Affairs (Dr.
M, M. Das): (a) Not yet, Sir.

{b) and (¢). This can be settled
only after the completion of the
survey work.

&) Andhee Universay . .
(i) Osmania Untversity

(#i) Sri Venkateswara University

Protectedg Monumentg of Mysore

1587. Shri Siddiah: Will the Minis-
ter of Scientific Research and Cultural
Affairs be pleased to state-

(a) the total amount allotted for
the maintenance and special repairs
of each of the protected monuments
in Mysore District, Mysore State for
the year 1959-60;

(b) whether the amount allotted n
the year 1958-59 for the above purpose
has been fully spent; and

(c) if not, the reasons therefor?

The Deputy Minister of Scientific
Research and Cuitural Aflairs (Dr
M. M. Das): (a) to (c) The infor-
mation 1s being collected ang will be
laid on the Table of the House.

Concessions for Students

1588. Shrl Siddiah: Will the Mrnis-
ter of Education be pleased to state
what is the amount of Central subsidy
or grant given to each of the State
Governments and Union Territory
Administrations during 1950-60 for
the purpose of giving the following
concessions to Scheduled Caste, Sche-
duled Tribe and Other Backward
Class students:

(i) fee concessions;
(ii) scholarship payments;
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Grants te Universities
1506. Shri M. V. Keishns Rao: Wil
the Minister of Educatien be pleased
to state the amount givem as grantis
to the following universities during
1888-59 and 1959-80, so far, separate-
ly: )

(i) Andhra University;
(il) Osmania University; and
(ii) Sri Venkateswara University?

The Minister of Education (Dr. K. L.
Shrimall):

1958-59 f p!t%s?::_ ;

Rs. nP. Rs. n;.g

- 3528454 $83, 77435
9,95,724 70 3,60,780-co

. . 9:09.143 00 2,20,000 00

(iii) purchase of books;
(v) hostel accommodation; and

(v) subsistence allowance or other
concessions?

The Minister of Education (Dr. K. L.
Shrimall): The amount of the Central
grant to be made to each State/Union
Administration is being worked out.
Some funds have, however, been
released to cover immediate needs

Eastern Zonal Counc'l

1589, Shri Panigrahi: Will the
Minister of Home Affairs be plessed
to state:

(a) whether any request has been
received from the Government of
Orissa after May, 1859 for discussing
the question of Bihar-Orissa border
dispute in the next meeting of the
Zonal Council.

{(b) if g0, the time and venue of the
next meeting of the Eastern Zonal
Council:

(¢) whether the Orissa Government
since May, 1858 have also requestsd
him to mediate in the Bihar-Orissa
border dispute: and

(d) if so, whether the requést has
been acceded to?
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Ministor of Home Affalry (Shri
QB PR) (af No.
(b) The next meeting of the Coun-
eil s scheduled to be held at

Bhubsneshwar. The date of the meet.
ing has not yet been fixed.

{e¢) No.
(d) Does not arise.

Minerals near Tikarpara Dam Site

1599, Shri Panigrahi: Wil the Minus-
ter of Steel, Mines and Fuel be pleas-
od to state:

() whether a detailed investigdtion
of the Tikarpera Dam site on
Mahanad; River was undertaken;

(b) if so, the different kinds of
mineral ores which were found to be
located in this area; and

(¢) the estimated reserves of their
deposits®

The Minister of Mines and Oil
(Shri K. D Malaviya): (a) Systematic
geological mapping, preliminary
reconnaissance and examination of the
varjous alignments of the Tikarpara
Dam site were carried out by the
Geological Survey of India Detailed
investigations were not taken up as
the region was considered ta be of no
significance regarding the occurrence
of economic minerals

(b) and (c) Stray occurrences of
sillimanite, graphite and mica were
recorded Iron ore in small quantities
is also found The reserves have not
been estimated as the occurrence of
the said minersls is considered to be
sporadic

Mica Deposits in Orissa

1581. Shrl Panigrahi: Will the
Minister ot Steel. Mines and Puel be
pleased to state:

(a) whether investigations revealed
Mica deposits near Matiasuni Hill, in
Cuttack District in Orissa:

(b) the places in Orissa where Mica
deposits have been located; and
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(c) the estimated reserve of Mica
deposits in Orissa?

The Minister of Mines and Oil
(Shrt K. D. Mailaviya): (a) Yes, Sir.

(b) and (c). Mica deposits have
been recorded at Balasore, Cuttack,
Dhenkanal, Kalahandi, Puri, Ganjam,
Koraput, Sambalpur and Sundergarh
areas of Orisse. The deposits en-
countered are of a sporadic nature and
therefore estimation of reserves is not
considered worthwhile.

Phosphate Deposits in Orissa

1592 Shri Panigrahi: Will the Minis-
ter of Steel, Mines and Fuel be pleased
to state*

(a) whether i1n 1950 investigation of
phosphate depositg in Ganjam District
in Orissa wag undertaken;

(b) the places where phosphate
deposits were found m Orissa; and

(c) the estimate
deposits in Orissa”

The Minister of Mines and Oil
(Shri K. D. Malaviya): (a) No, Sir

of phosphate

(b) No deposits of economic signi-
ficance have <o far been located n
Qrissa

fcy Doev not arise

Receipt of Foreign Money by Kerala
Catholic Church

1593 Shri Narayanankutty Menon:
Will the Minister of Home Affairs be
pleased to state:

(a) what 1s the total amount of
foreign money received by the Catho-
e Church and exchanged through
Banks in Kerala from January, 1859
to June, 1959: and

(b) from which country or coun-
tries this money has come®

The Minister of State in the Minis-
ter of Home Affalrs (Shri Datar): (a)
The information is not available.

(b) Does not arise.



4569 Written Answers

EKlection Petitions

1594. Shrl Ram Krishan Gupta: Will
the Minister of Law be pleased to
state:

(a) whether it 1s a fact that Elec-
tion Commission has received applica-
tions for the transfer of election peti-
tions from the court of existing tri-
bunals and for appintment of new
tribunals; and

(b) the nature
thereon”

The Deputy Minister of Law (Shri
Hajarnavis): (a) Yes. Sir

(b) The Election Commuission
received 55 applications for transfer of
election petitions, out of which 48
cases were rejected and 7 cases

accepted

of action taken

Foreign Loans

1595. Shri Ram Krishan Gupta: Will
the Minister of Finance be pleased to
state the nature of the measures
adopted or proposed to be adopted to
speed up the proper and immediate
utilisation of foreign loans and credits,
which have not been utihsed so far?

The Minister of Finance (Skri
Morarji Desal): Government are fully
seized of the problem of the early uti-
lisation of foreign loans on the purpo-
ses for which the loans are mtended—
mainly the acquiring of capital goods
for second Plan projects With many
of these loans the progress mn utili-
sation i1s normal and satisfactory With
certain of the loans, the progress In
utilisation i1s apparently unsatisfactory
though in fact it 1s not so They are
progressing reasonably, since 1t is only
after the loan has been negotiated for
specific purposes that 1n  most case<
global tenders can be invited, orders
placed perhaps in stages as required.
delivery obtained, perhaps two year«
or longer from the date of order.
payments made on shipment of equip-
ment and finally reimbursement can
be obtained from the foreign loans.
In effecting due utilisation all essentia)
procedures are observed, some of
which may be obligatory to conform

AUGUST 27, 18

Written Awswyre 4570

to the requirements of the legisiation
under which the loans are made
available,

Where utilisation s complete or
largely complete, as it 1 in certain
cases, action ia taken, with the ¢o-
operation of the foreign Governments
concerned to effect the appropriate
drawals under the credit Wherever
necessary, appropriate simplification
of the procedure 15 negotiated.
Drawals are thus facilitated

Where any difficulty in utilisation
arises because of price levels, the Gov-
ernment endeavour to reallocate *he
loan for other equally essential pur-
poses 50 as to obviate this difficu'ty
and facilitate utilisation

Neglected Children in Delhi

1596 { Shri Ram Krishan Gupta:
 Sbri D C. Sharma:
Will the Minister of Home Affairs
be pleased to state

(a) whether 1t 15 a fact that the
number of the neglected children n
Delh: 1s increasing day by day; and

(b) 1f so the natuie of the «teps
taken or proposed to be taken to
tackle the problem”

The Deputy Minwter of Heine
Affairs (Shrimat; Alva): (a) ang (b)
There has been no survey of the prob-
lem of neglected children 1n Delht
during the recent years However,
two Homes—one for children found
begging and one for heslthy children
of patients suffering from leprosy—
are proposed to be established by the
Delh: Administration The Central
Secial Welfare Board also give grants-
n-aid to certain institutions, working
for the welfare of neglected children
A proposal for having a Children Act
for all Unjon Territories to provide,
mter glia, for the care, protection
maintenance, welfare, training, educa-
tion and rehabilitation of neglected
children, is also under consideration
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Hehool of Town ang Country Flanning

159, Shrl Ram Krishan Gupta: Wil
the Minister of Scientific Research and
Cultural Affairs be pleased to refer to
the reply given to Starred Question
No 1195 on 13th March, 1859 and
State

(a) whether the Board of Assecs
ment for Technical and Professional
Qualifications hag examined and consi
dercd the report of expert committcs
regarding the recognition of ihe
diploma awarded by the School of
“Town and Country Planning Delh
and

tb) if so the result thereof®

The Deputy Minister of Scientific
Rewearch and Cultural Affairs (Dr
M M Das) ta) Yes Sir

tb) Governmunt has accepted ‘'n
rccommendation  of thi Board and
notihed raopmtion  to the diplonia
awarded bv the School of Town and
Country Planning Delh: for purpoesc
of recruitment to <uperior posts and
services

National Academy for Training of
Civil Servants

1598 Sbnn Ram Krishan Gupta Wl
the Mimster of Home Affawrs b
pleased to refeyr to the replv given to
Staried Question No 2118 on thc 28th
April 1958 and state the furtha
progress made <o far n establishing
the National Academy for tramning »f
<vil servants”

The Minister of Home Affair, (8hr:
G B. Pant): The National Academn
of Public Administration is being *¢!
up at Mussoonie with effect from Ist
September 1958 Accommeodation he
becn acquired for the trainees and
staff The 1A S Tramng School and
the IAS Staff College Simla which
will be wmerged with the Academy
are being shifted to Mussoone The
first session of the Academv ha
already commenced and probationer:
of the IAS, IFS and Central Services
Class I are undergoing foundatienal
Araining

BHADRA 5, 1881 (SAKA)
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Hostels for Indian Studeats in Forelgn
Countries

1599, Shri Ram Krishan Gapta: Wil
the Minister of Education be pleased
1o state

(a) whether 1t 1s a fact that hosiel
faciliies for Indian students in foreigr
countries are not adequate, and

(b) it so, nature of the steps taken
or proposed to be taken to provide
adequate hostel facihities to Indan
students abroad (country-wise)?

The Minister of Education (Dr K. L.
Shrimali) (a) and (b) The infor-
mation 15 being collected and will be
laid on the Table of the House in due
cours

Common Scientific and Technical
Termineology

1600 Jj Shri Ram Krishan Gupta
| Shri Bhakt Darshan-

Wili the Minster of Education be
pleased to refer to the reply given to
Unstarred Question No 2131 on the
18th March 1959 and state

¢a) the nature of piogress made o
far 1 e¢volving common scientific and
technical terminology 1n all Indian
Languages and

(b: the time ty which s task o
likelv to be finally completed”

The Minister of Education (Dr
K L Shrimali): (a) 1,68,053 Hund:
terms have been evolved so far by
the Minsstrv of Education

(b This i< a continuing process but
1t 1« hoped that a majority of ‘ae
terms would have been evolved M
the beginning of 1961

Kerala Jenmikaram Payment
(Abolition) Bill 1957

1661 Shri Ram Krishan Gapta: Wil
the Minister of Home Affalrs be
pleased to refer to the reply given to
Unstarred Question No 872 on the
25th February 1839 and state

(a) whether the Kerala Jenmikarans
Payment (Abohition) Bill, 1887 has
since been conmidered, and
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(b) 1f so, the nature of the decision
taken?

The Minister of Home Affairy (Shrl
G. B. Pant): (a) and (b) The matter
is still under consideration.

Abduction Cases in Delhi

1602, Shri D C. Sharma: Wil the
Minister of Home Affairs be pleascd
to state:

(a) the number of reported abduc-
tion cases of married women and un
married girls 1n Delh: during 1959
(upto the 30th June, 1959) as com-
pared to the figures for the corres-
ponding period for the year 1958, and

(b) the number of women and girls
recovered during each of the above
years®

The Minister of Home Affairs (Shri
G. B Pant):

1959 1958
(upto 30.6i59) (up 30/6:58)
(a) 8 11
(b) 6 7

Polk Songs and Paintings of Punjab
1663 Shri D C Sharma: Will the

Minister of Scientific Research and

Cultural Affairs be pleased to state

(a) whether Government will lay a
detailed statement on the Table show-

AUGUST 27, 1968

Written Answers 4574 .
ing the steps so far ukn‘hreonm
tion, preservation ‘und populrisstién
of folk songs and paintings of the
hil‘lly and other areas of Punjab State;
an

(b) the steps bewng taken {o make
a success of the future programma-
drawn up 1n this connection?

The Deputy Minister of Scieatific
Research and Cultural Affairs (Dr.
M. M. Das): (a) and (b) A state-
ment 15 laid on the Table [See Ap-
pendix III, anncxure No 42]

Hindi Transiation of Acts

1604 { Shri D. C Sharma:
1\ Sbhri Ram Krishan Gupta

Will the Ministes of Law be pleased
to refer to the reply given to Un
«tarred Question No 3156 on the 16th
April, 1959 ang state the titles of the
Acts which have since been translated
inte Hindi tupto the 31st July, 1958)2

The Deputy Minister of Law (Shri
Hajarnavis): A statement of the titles
of Acts translated into Hind: fiom st
April, 1959 to 3isy July, 1959 and now
under print 1s placed on the Table of
the House

StATEMEN?

—~

1 X}

-

Print) ¢s

The Drugs Act. 1940 (as modified upto-dare) (Under Prinp . .

. The Standards of Waghts & Mecasurec Act. 19%6 ‘Under Print}

v

The Burths, Deaths & Marniages Regastration Act, 1886 ‘as modfied upto-date, (Undar

4. The Ptcven:\:n of Corruption Act. 1947 (as modified upro-date; (Unda Primt

<. The Cinematograph Act, 1952 (a« modified upto-date  (Under Print)

6 The Delh: Development Act, 195 Under Print

7 The Rice Milling Industry (Regulauon? Act, 1958 {Under Print:

Protective Homes
1608 Shrt D. C. Sharma: Will the
Minister of Home Affairs he pleased
to state’
(a) the number of protective
homes opened or arranged upto the
1st August, 1959, under the Suppres-

sion of Immoral Traffic 1n Women
and Girls Act, 1856, and

(b) the number of inmates in these
homes as on the 1st August, 1959?

The Deputy Minisier of Heme
Affairs (Shrimati Alva): (a) 68.
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() Out of sixty-eight homes, fifty-
five nad a total of 648 inmstes in
them on 1st August, 1950. The infor-
mation regarding the number of
inmates in the remaining thirteen
homes is being collected and will be
laid on the Table of the House

Revision of Salary Scale of Teachers
in West Bengal

1606. Shri D. C. Sharma: Will the
Minister of Education be pleased to
state:

(a) whether the West Bengal Gov-
ernment have included in the Second
Five Year Plan a scheme for the
revision of Salary Scales of teachers
of primary and secondary schools of
local bodies in that State: and

(b) 1f so, the total amount given
so far by the Central Government to
the Government of West Bengal for
this purpose?

The Minister of Education (Dr.
K. L. Shrimali): (a) Yes. Sir

(b) A statement s lagd on the
Table of the Sabha [See Appendix
II1, annexure No 43}

Teachers of Affiliated Colleges in
Punjab

1607. Shri D. C. Sharma: Will the
Minister of Education be pleased to
state*

(a) whether the affihated colleges
in Punjab have received financial
help from the University Grants
Commussion for the improvement of
salary scales of their teachers:

(b} 1f so. how much has, -o far,
been given to these colleges,

(¢) what are the conditions impos-
ed on the recipient colleges; and

(d) how the teachers have been
benefited”

The Mimister of Education (Dr.
K, L. Shrimal): (a) Yes, Sir;

BHADRA 3, 1881 (BéKA)
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40 colleges m Punjab hmve received
financial assistance under the scheme.

(b) Rs 2,66,476.75 nP.

(¢) The conditions imposed on the-
recipient colleges are:

(1) the colleges/State Govern-
ment/University will have-
to bear 50 per cent. and 2B
per cent. of the additional
expenditure involved in case
of Men's colleges and
Wiomen’s colleges respec-
tively. and

(1) the scheme 1s applicable to-
permanent trachers only.
Temporary tcachers appoint-
ed against permanent posts
will, however, receive the
benefit

(d) The grades mtroduced by the
Commussion are comparatively higher
than the existing scales 1in some of
the affiliated colleges

Physical Education, Recreation and
Youth Welfare

f Shri D C. Sharma:
{ Shri Vajpayee:
1608. { Shri Ram Krishan Gupta:
| Shri A. M. Tariq:
Shri Bhakt Darshan:

Will the Minister of Education be
pleased to state the progress made
bv the Committee appointed by the
Government of India to co-ordmate
all schemes of Physical Education.
Recreation and Youth Welfare?

The Minister of Education (Dr.
K. L. Shrimali): During the first
meeting of the Committee which was
held an the 20th July, 1959, the Com-
mittce decided to issue a question-
naire 1n order to collect comprehen-
sive information in regard to the
character building schemes and other
mattees under reference to the Com-
mittee. A draft questionnaire has
since been prepared and will now be
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considered by the Committee at 1ts
mext meeting on the 12th September,
1959

Mineral Advisory Board

1608 Shri Subodh Hansda®
*\ Shri 8. C. Samanta:
Will the Minuster of Steel, Mines
and Fuel be pleased to state

(a) whether the recommendations
of the Mineral Advisory Board made
in 1958 have been fully accepted by
the Government

(b) if not, the reasons therefo:
and

tc) whether the accepted recom
mendations hate been implemented
so far®

The Minister of Mines and Oil (Shri
‘K. D. Malaviya). (a) to (c) A stale-
ment giving the required information
35 laid on the Table of the House
fSee Appendix III annexure No 44]

Cultaral Delegations visiting India

S Shri Subodh Hansda:

1610.1 Shri § € Samanta.

Wil the Mimster of Scientific Re-

search and Cultaral Aflairs be
pleased to state

(a) the number of cultural delega
tions that wisited India during the
year 1959 upto-date

{b) the amount of «xpenditure
incurred thereon and

(c) whether all of them came at
the invitation of the Government of
India®

The Deputy Mimster of Scientific
Research ang Cultural Affairs (Dr.
M. M. Das): (a) to (c) A statement
1s laid on the Table of the House
{See Appendix III, annexure No 43.]
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Re-Rolling Mill in Kerdla

Shr] Ram Krishan Gupta:
61l Shri Narayanankutty Menoa:
L Shri Punneose:
LShrl Sarju Pandey:

Will the Minister of Steel, Mines and
Fuel be pliased to refer to the reply
given to Siarred Question No 348 on
the 17th February 1859 and state,

(a) whether the details for the set-
ting up of a re-rolhing mill in Kerala
have been finalised, and

(b) if so the particulars thereof”

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh) (a) and
(p) Not vet Sir

Fossils near Chandigarh

1612 Shri Ram Krishan Gupta. Wil
th¢ Minister of Steel, Mines and Fwel
be pleased to refer to the reply given
to Unstuired Question No 1930 on the
13th March 1959 and state

(¢) whethe, the information regard-
g the los ils of mammals neal
Chandigarh ha+ been collected and

(b) if «0o the nature of the infor
mation collected”

The Minister of Mines and il (Shri
K D Malaviya): (a) and (b) Yes,
Sir  The rock of the Upper Siwahiks
ate found arocund Chandigarh In fact,
onc of the Stages of the Upper Siwa-
liks the Pmjor Stage, has been named
after the willage Pinjo which s
5 milks north of Chandigarh The
rocks of Pmjor stage are known to
occur m (1) Moginand about 5 miles
«outh of Chandigarh, (2) Nadah about
3 mile< south of Chandigarh (3) Nags)
6 miies south of Chandigarh and (4)
Chandigarh The rocks of this stage
have yielded a rich fauna (fossil
animals) comprising Primates (Anthro-
poid apes) Rodentia (Rats, etc),
Cornivora (Thgers). Proboscidea
(Elephants). Equidae (Horses), Rhino-
cerotidae (Rhinoceros), Swdae (Pigs),
Hippopotamidae (Hippo), Cervidae
(Deers), Giraffidae (Giraffes) and
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Bovidae (Oxen). The fauna of the
Pinjor Stage B believed to have ex-
tended upto South East Asis.

The probable age of these rocks is
Lower Pleistocene which 1s roughly
1 million years old

These fossi] remains represent the
ancestor of the present day mammals
It iz of intercst to note that Giraffe
which 15 found only 1n the African
Continent today, once lived 1n India
during the Siwalik times One of
which was Sivatherium, a synthetic
form. which was an ox-like giraffe
Apart from these, a large number of
fos<i1 anthropoid spes have been found
which 18 indicative of the probable
pie ¢nce of Early Man in India

The rocks and fossil animals of the
Pinjor Stage indicate a warm and
pluvial chimate This stage was pre-
ceded and  succeeded by glacia)
chmate

External Relations Division

1613. Shri Shivananjappa: Will the
Muincter of Scientific Research and
Cultural Affairs be pleased to state.

(a2) whether 1t s a fact that an
Externul Relations Division 1n his
Minictrv has been started and

(b) 1f so, the main purpose thereof?

The Deputy Mimister of Sejentific
Research and Cultural Aftairs (Dr.
M. M. Das): (a) The External Rela-
tions Division was established in the
Ministry of Education in May 1956,
and was transferred to the Mimnistry of
Scientific  Research and  Cultural
Affairs at the time of re-organisation
of the late Ministry of Education and
Scientific Research in April, 1958

(b) The External Relation: Division
s responsible for carrying on various
activities aumed at promoting cultural
relations with foreign countrics vz
antering into cultural agreements.
finencial assistance to cultural sacie-
ties, sending out and inviting cultural
delegations to India, arranging cultural
exhibitions, exchanging publications,
cultural information and art collec-
tjons, preseatation of books etc.

BHADRA 5, 1881 (SAKA)
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Interest on lLoan obtained for Bhilal
Project

1614. Shri Pangarkar: Will the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) the total amount of interest
payable for deferred payment arrange-
ments in respect of the Bhilai Steel
Plant: and

(b) at what rate this interest is
calculated”

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) For
the main credit afforded by the Gov-
ernm:nt of USSR. for the Bhila:
Steel Plant, the total amount of
interest payable 1s estimated at about
Rs 95 million Ten commercial con-
tracts concluded with the Soviet
organisations on ordinary commercial
terms were converted to deferred pay-
ment terms with effect from 1st
January 1958 According to the agree-
ment reached, the outstanding balances
in respect of these contracts as on 1st
January 1058 are to be paid in three
equal annual instalments In respect
of these contracts, the total amount of
interest payable 1< cstimated at about
Rs 36 million

thr For the main credit, the rate of
interest 1s 24 per annum, and for the
ten commercial contracts on deferred
terms« of pavment the rate of interest
1s 3 per cent

Import of Steel

1615. Shri Pangarkar: Will  the
Ministe:r of Steel, Mines and Fuel be
pleaced to state:

ta) whether Government of lndia
have imported steel from U S.8.R. and
UK. during the first half of the year
1958; and

{b) if so, the quanuty thereof and
the quantity to be imported during the
later half of the year 1959?
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The Minister of Stesl, Mines and
Pub! (Saidar Swaran ‘Stngh): (2) ind
(b). Yes, Sir. 111,327 tons and 68,717
tons steel were imported from USS.R.
and UK. respectively in the first half
of 1889. In the second half of 1859,
about 220,000 tons are expected from
the two countries.

Termination of services of Governme;t
Servants

Shri Narayanankutty Menon:

1616, Shri Punnoose:

Will the Minister of Home Affairs
be pleased to state:

(a) how many Central Government
servants have been discharged or their
services terminated otherwise without
assigning anv reasons during 1958-59:
and

(b) how many such Government
servants have been proceeded against
for participation m pohtical and trade
umon activities during the above

period? -

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). Information 138 being collect-
ed and will be placed on the Tabl¢ of
the House, as early as possible

Names of Roads in Delhi

1617. Shri Ram Krishan Gupta:
Will the Minister of Home Afairs be
pleased to state

(&) whether 1t 1s & fact that roads
in Delh: hearing the same names have
created much confusion due to which
visitors are put to great incanvenience,

(b) whether any complaints 1 this
regard have been received; and

(e) 1f so, the action taken or pro-
posed to be taken in the matter”

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
to (c). Confusion is probable No com-
plaints have been received The Delh:
Municipal Corporation is. however,
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Scientists Pool

1620. Shri Damani: Will the Mims-
ter of Home Affairs be pleased to
~tate

(a) whether the decision of Govern-
ment that the members of the scien-
tists pool will have to go through the
1ecruitment procedure of the Unmion
Publi¢ Service Commission before they
are absorbed in permanent posts has
been implemented, and

(b) if <o, how far it has helped n
quick and effective petmancnt absorp-
twn of the pool officer<?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
This 1s implient in the scheme

tb) It 15 too carly to judge as the
first  selections  were made only
1ecentlv

Training of Indian Naval Personne! in
Commonweaith Countries

1621. Shri Ajit Singh Sarhadi: Wil
the Minister of Defemce be pleased to
«tate

‘a) whether there 15 any arrange-
ment or facility for training of Indian
Navy personnel in other Common-
wealth countries;

(b) if so, the nature of training
being given to the Indian persomnel?
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e dinister of Detemcs (Shri
Menen): (w) Thers are facili-
ties only in the United Kingdom

(b) Indian Naval personnel are
trained in UK. in specialist and
technical courses, facilities for which
are not vet available in India

Auxiliary Air Force

1622, Shri Keshava: Will the Minis
ter of Defence be pleased to state

() what 15 the number of officers
and airmen in Delh) so far tramned in
the Auxiliary Air Force, and

(b) what 1s the total intake of the
trainees annuaily so far in the Auxi-
hary Awr Force”

The Minister of Defence (Shri
Krishna Menon). (n) 28 officers and
40 airmen have so far been recruited
for training, of these 8 officers and
26 airmen have completed their mitial
training

tb) Figures of the strength of an)
or of all the ranks of the Armed
Forces arc not communicated as asked
for m public interest

“Arthashastra” in Russian

1623. Shri 8 M. Banerjee. Will the
Mimster of Scientific Research and
Caltural Affairs be pleased to state

(a) whether Russians have trans
lated ‘Arthashastra’ in their language
und

th) if so, whethet any help was
fiven by India to complete this work”

The Deputy Minister of Scientific
Resetarch and Cultaral Affairs (Dr.
M. M, Das): (a) The Ministry has no
information beyond what has appear
ed in the press from which 1t i
understood that the book 1> being
translated by the Russians into thewr

langunge

{b) Government 13 not aware of any
auch help
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Lists of VLPs

1625, Shri Harish Chandra Mathur:
Will the Minister of Home Affairs be
pleased to state:

(@) who are included in the lists of
V.1Ps,

(b) what facihities and privileges
are given to them; and

(¢) to what extent has thiy Iint ex-
pended during the last two years”

The Minister ot State in the Minis-
try of Home Affairs (Shri Datar): (a),
(b) and (c¢) There 18 no hst as such
of V.LP.s except that the Warrant of
Precedence indicates the precedence of
officials for State functions The
position of non-officials for such func.
tions is determined in accordance with
their general standing. No other
facilities and privileges have been
prescribed nor does the question of
expanding the list arise

Werld Bank Loans

. 1626. Shtri N. R. Muniswamy: Wil
the Minister of Finance be pleased to
state:

(a) whether various Minustries nego-
tiate for World Bank credits for India

(b} 1if s0, on what terms and basic

{¢) whether previous consultations
are held with the Finance Minister in
regard to the purpose and objects of
such loans, and

{d) what are the amounts su far
drawn from World Bank as loans fo:
various projects under different Minis-
tries?

The Minister of Finance (Shri
Mararji Desai): (a) to (¢) The pur-
poses for which and the amounts for
which loans may be obtained from the
World Bank are settled in consultation
with the Finance Minstry who co-
ordinate all such proposals and have
the responsibility for all external
borrowing Negotiations with the
World Bank intended to clarify issues
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relating to the exact nature and scope
of the particular projetts and the
specific use of the Joans are conducted
by the administrtive Ministries. In
such negotiations they act in consul-
tation with the Finance Ministry on
the issues relating to the terms and
conditions of the loans.

* The terms on which loans have

been negotiated are contained in the
respective loan agreements between
the World Bank and India, copies of
which are placed in the Parliament
library as and when the loan agree-
ments are concluded,

(d) A statement is laid on the Table.
|See Appendix III, annexure No 48.]
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Governn ent Accommodation

1629 Shri Hem Raj: Will the
Minister of Defence be pleased to
«hmate

fa) whether 1t 1s a fact that c:viitan
Government cmployees and mulitary
officers while proceceding from peace
stations to concessional areas can re-
tain the Government accommodation
@t assessed rents,

(b) whether 1t 1s also a fact that
JC.Os and OR s in the same circum-
stances are to pay the rent at the
market rates, and

(e) if so, the reasons thercfor?
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Written Answers 4388

The Deputy Minister of Defence
(Sardayr Majithia): (a) Clvilians paid
from the Defence Services Estimates
on being posted to J. & K can retain
for their families Government ac-
commodation at their old duty station,
on payment of normal rent Military
Officers can retain accommodation for
their families for a period of two
months on payment of normal rent
Retention of accommodation beyond
two months can be permitted by the
prescribed authority

(b) No rent i3 required to be paid
by JCOs and other ranks where re-
tention of accommodation 1s permit-
ted under the rules

(c) Does not arise
1.C.S Officers in Punjab

1630 Shri Ajit Singh Sarhadi: Wiil
the Minister of Home Affairs be pleas-
ed to state

{a) the number of IC S officers who
weie transferred from the Punjab
State to the Central Government
during the last 3 years; and

(b) the number of ICS officers

who are still m Punjab®

The Minister of State in the Minis-
try of Home Affairs (Shri Datsr): (a)
Five officers have come on deputation
to the Centre after 1-1-1956

(b) Six

Expenditure on Election Tribunals

1631 Shri Ajit Singh Sarbadic Will
the Mimister of Law be pleased to
state the tota! expenditure incurred
on the appointments of retired High
Court Judges as members of Election
Tribunals under section 86(3) of the
Representation of the People Act, 1951
«ince the last General Election®

The Deputy Minister of Law (Shri
Hajarnavis): The total expenditure n-
curred on the appointments of retir-
ed High Court Judges as members of
Elertion Tribunals under Section 88(3)
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-of the Representation of the People
Act, 1951, for the period of 1-4-1957
‘to 30-6-1959 is Rs. 4,75,356-03.

-

‘Nepali-speaking People in Darjeeling

1632 J Shri Muhammed Elias:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that in the
‘three hill sub-divisions of Darjeeling
District of West Bengal, the number of
Nepali-speaking people form the over-
whelming majority of the population;

(b) whether it is also a fact that a
large number of castes speaking
Nepali were categorised as non-Nepali
in the last census; and

(c) whether any steps are being
‘taken to rectify these matters in 1961
.census?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
According to 1951 Census, about 26
per cent. of the population in the
three hill sub-divisions of Darjeeling
District spoke Nepali as mother-
“tongue,

(b) No.

«(c) Does not arise.
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M.B.B. College, Agartala

1634. Shri Dasaratha Deb: Will the
Minister of Education be pleased to
state:

(a) whether under orders of Cen-
tral Government some professors and
lecturers of M.B.B. College, Agartala,
Tripura have been granted increments
in pay varying from Rs. 5 to Rs. 10
at a time;

(b) if so, whether Accountant
General, Assam has objected to such
general increments; and

(c) what steps does Government
propose to take to remove the objec-
tions if so raised?

The Mimister of Education (Dr, K.
L. Shrimali): (a) Advance increments
ranging from 5 to 10 and special pay
in the case of Principal and Senior
lecturers incharge of Departments
were granted in August, 1958.

(b) Yes, Sir.

(¢) It is proposed to regulate the
salary of each member of the teaching
staff concerned according to F.R. 27
of the P. & T. Compilation of Funda-
mental and Supplementary Rules.

Evictions in Tripura

1635. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that a num-
ber of eviction cases of Belonia and
Sabroom were forwarded to the Dis-
trict Magistrate, Tripura for investi-
gation and necessary action on the
25th June, 1958;

(b) If so, whether any investigation
was made in these cases; and
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(©) if wo, with what results?

The Minister of State in fhe Minis.
oy of Bome Aflairs (Shrd Datar): (a)
No eviction case was received by the
District Magistrate and Collector,
Tripurs, from Belonia Sub.-Davision.
8ix cases of eviction of unauthorised
occupants of Government Khas land
in Sabroom Sub-Division were, how-
ever, forwarded to the District Magis-
trate end Collector on the 30th May,
1959, .

(b) and (c). Eviction notices have
been served by the District Magistrate
and Collector on the occupants con-
cerned under sub-section 1 of Section
4 of the Public Premises (Eviction of
Unauthorised Occupants) Act, 1958
The land in question 1s required for
the construction of a hospital 1n
Sabroom town

Evictions of Tenants in Tripura

1636 Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of representations
received by the Tripura Administra-
tion against eviction of tenants at
Belomia and Ssbroom, and

(b) the steps taken by the Admnis-
tration to prevent such evictions?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
83 in Belonia and 8 m Sabroom Sub-
Divisions

{b) The representationists were ad-
vised not to give up possession of their
land unless legally evicted. The
district authorities also gave publiaty
to the position that under-raiyats and
‘Bargardars’ cannot ordinarily be
evicted by Jotedars

Shri Rameshwaram Temple

1687. Shri Kallka Singh: Will the
Minister of Sclentific Research and
Cultural Affairs be pleased to state:

(a) whether the ancient temple of
Shri Rameshwaram in the South is
tisted as a monument of national im-
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portance under protection of the Gov-
ernment of India;

(b) whether it is a fact that an
Engineer of the Union Department of
Archaeology inspected the temple
twice in recent years and submitted a
report for its repairs;

(e) if so, the brief details thereof;
and

(d) the action taken thereon?

The Deputy Minister of Scientific
Research and Cultural Affairs (Dr.
M. M Das): (a) No, Sir

(b) and (c). Yes, Sir. The
Archaeological Engineer inspected the
temple twice, first in 1956 and then
in 1959 at the request of the Commus-
sioner of the Hindu Religious and
Charnitable Endowment Administration
Department, Government of Madres
and gave hum a report contamning his
suggestions for the repairs of the
temple

(d) Government of Ind:a are not
concerned

Ancient Tombs in Madras States

1638. Shri Kalika Singh: Will the
Minister of Scientific Research and
Cultural Aflairs be pleased to state:

(a) whether any tombs or mosques
in Madras State have been listed as
national monuments for preservation
by the Union Department of Archaeo.
logy, and

(b) if so, the expenditure incurred
for their preservation during the last
three years?

The Deputy Minister of Scientific
Research and Culturai Affairs (Dr
M. M. Das): (a) Yes, Sur

t(b) Year Expenditure 1n
Rupees.
1856-57 . 1,929
1957.58 . 1,163
1958-59 . Nil
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Porters in Manipur

1639. Bhri L, Achaw Singh: Will
the Mimister of Bome Affsirs be pleas-
ed to state,

(a) whether 1t 1s a fact that the
strength of the porters recruited by
the Manipur Admunistration has been
recently increased;

(b) it so, the present strength and
the number of porters recruited m
1958-59, and

(c) the rate of daily allowance and
daily retention allowance payable to
these porters per head?

The Minister of State in the Minis.
try of Home Affairs (Shri Datar): (a)
and (b) Last month, approval was
accorded to the Manipur Administra-
tion raising the strength of il
porters from 14 to 75 Steps are being
tz n to recruit the additional num
ber of porters

(c¢) The porters are paid—
(1) a retaining fee of R< 25 pm,

(1) daily wage at the rate of Re 1
plus 50 naye paise per march-
ing day for a maximum period
of 14 days in a month, end

(m) 50 naye passe per head per
day as ration money while
they are out on duty from
their headquarters

Jantar Mantar in New Delhi

1640 Shri P. L, Barupal*
Shri Nardeo Snatak.
Will the Mimster of Scientific Re.
search and Cultural Affairs be pleas
ed to state,

(=) the expenditure incurred by
the Government of India on the main-
tenance of Jantar Mantar in New
Delhi;

»
13
(b) whether any scheme has been
formulated for the renovation of this
buflding; and
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(e) if 50, when the renovetion work
would be started?

The Deputly Minister of Scleniiis
Research and Oultural Afisirs (Dr.
M. M Das): (a) Rs 3,811 upto 3iat
July, 1959

{b) No, Sir.
(¢) Does not arise

Class IV Employees of Survey of
India

1641 Shri S. M. Banerjee: Will the
Minister of Scientific Research aad
Cultural Affairs be pleased to state:

(a) whether there exists any rute
for promotion of class IV emplovees to
class III posts m the Survey of India;

(b) 1if so what are those rules,

(c) how many class IV emplovees
have so far been promoted to clags ITI
posts,

(d) whether any trade test to judge
the proficiency of class IV employees
for promotion to class IIl posts 1s
vearly held, and

(e) if not, the reasons therefor?

The Deputy Mimster of Scientific
Research and Cultural Affairs (Dr
M. M. Das) (a) and (b) Yes, Sir
The rule at present in force i1s that
specially suitable Class IV personnel
are ehgible for promotion to posis n
Class III service if they have the
necessary technical and academice
quahfications prescribed for the post
These promotions are treated as direct
recruitment

(c) None during the last few years,
since under the existing rules, Class
IV employees are not promoted but
appointed to Class III posts as direct
recruits

(d) No, Sir

(e) Trade tests are not considered
necessary Eligible Class IV  em.
ployees are issued ‘No objection’ cer-
tificates to enable them to register
their names with the Employment Es~
change for Class Il posts.
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Boglo Schisels in- Deld

1643, BShrimall Parvathi XKrishnam:
Wil the Minister of Education be
pleased to stute:

(a) whether there i1s any proposal
for converting certain basic schools m
Delhi as model basic schools;

(b) how these model basic schools
will differ from other basic schools,
and

(c) whether new teachers have
been appointed in these model basic
schools?

The Minister of Education (Dr
K. L. Shrimall). (a) Yes There 1s
& Propuvsal or Improving certain
selected basic schools

{b) There 1s no fundamental differ-
ence between the model and other
basic schools a far as the theory ana
practicc of basic education are con-
cerned The 1dea 1s to give these
schools 1improved facthities by way of
pooks, equipment etc for providing
better education

(<) No, Sir
Indlan Dramas in Foreign Countries

1643. Shri Mnhammed Elias: Wil
the Minister of Scientific Research
and Cultural Affairs be pleased to
state the steps being taken by Gov.
ernment to popularise Indian dramas
in countries outside lndsa®

The Deputy Minister of Sclentific
Research and Cultural Affairs (Dr,
M M Das): The Government have no
special scheme to papularise Indian
dramas abroad but our general cul.
tural programme for sending troupes
abroad covers Indian drama

Colouring Agents for Sweetmeats

Shrl P K Deo:
1644 {sm 8. A Mehai:

Will the Minister of Scientific Re-
search and Cultural Afiairs be pleas-
ed to state:

{a) whether any experiment or re-
search has been made in the Chemical
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Leboratories under the Government
of India to escertmn that the colour-
ing agents used to colour sweetmeats
in the country are not harmful to
the human body; and

{b) 1f s0, the results thereof?

The Deputy Minister of Sclentific
Restarch and Cultural Affairs (Dr. M.
M. Das): (a) No, Sir.

(b) Does not arise.

Propagation of Hindf

1645. Shri Viswanatha Reddy: Witl
the Minister of Education be pleased
1o state

(a) whether any assessment has
heen made of the progress of various
measures taken for the propagation of
Hindi 1n non-Hind1 speaking areas,
and

(b) whether any aid 1s offered to
scholars belonging to non-Hindi speak-
ing areas doing research work on
Hind1 hterature”

The Minister of Education (Dr.
K. L. Shrimali): (a) Reports showing
progress made with regard to the pro-
pagation of Hindi in non-Hind: speak-
ing States are received from the State
Governments concerned, periodically.

(b' Yes, Sir Under this Ministry’s
scheme “Research Scholarships 1n
Humanmties” scholarships of Rs 200
per mensem inclusive of all expenses
are awarded to scholars for doing re-
seArch 1n various subjects, including
Hindi1  Scholars from all parts of
India are entitled to apply for these
<cholarships
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Mineral Exploration in Chilka Lake
Area

1649. Shri Panigrahi: W1ll the Minis-
ter of Steel, Mines and Fuel be pleas-
ed to state:

(a) whether any systematic geologi-
cal mapping for mineral exploration
1n the area around Chilka lake in Oris-
sa was undertaken in 1938-59;

(b) whether deposits of mineral
resources have been located in this
area; and

(c) if so, what are the minerals dis-
covered in this area?

The Minister of Mines and Oil (Shri
K. D. Malaviya): (a) Yes, Sir.

(b) and (¢). The work was meinly
carried out in the Khurds Sub-division
of Puri district, and extended into a
small area in the Kudala and Chatra-
pur Sub-division of the Ganjam dis-
trict. The work carried out along the
Western, Southern and Eastern shores
of the Chilka lake hay not revealed
any economically workable shell de-
posits No other mineral deposits have
been reported.

Indian Culture

1630. Shri P. G. Dedb: Wil the Minis-
ter of Scientific Research and Cultural
Afifairs be pleaszed to state:

(2) whether any survey has been
conducted by the Union Governmemt
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Department of Anthropology about
the similarity of culture all over
india; and

(b) if 30, whether the report thereon
will be 1aid on the Table?

The Minister of Sclentific Research
and Cultural Affairs (Shri Humayun
Xabr): (a) The Department of
Anthropology has recently begun a
survey to find out the similarities and
the differences in culture in all the
districts of India, 32 districts  have
een surveyed so far; and it is expect-
ed that the remaining districts will be
completed in another 2 years

(b) Does not arise.

Untouchability in Villages

1651, Shri 8. A, Mehdi: Wil the
Minister of Home Affairs be pleased
to state:

(a) whether any study team has
been formed to examune the extent
to which untouchability 1s still beng
practised in the villages, and

(b) if so, when 15 1t Iikely to sub-
mit 1ty report?

The Deputy Minister of Home Aftalrs
(Shrimat1 Alva): (a) No, Sir

(b) Does not arise
Indian Art Exhibition at Essen

1652. Shri § A, Mehdi: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to refer to
the reply given to Starred Question
No, 143 on the 5th August, 1959 and
state:

(a) how many people have so far
visited the Indian Art Exhitation at
Essen, West Germany; and

(b) the amount spent by the Gov-
ernment of India on collection and
deapatch of art exhibits to the Exhi-
ition?

Research and Cultural Aflairs (Dr.
M. M. Das): (a) About 90,000 till the
angd of July, 19%9.
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{(b) A sum of Rs. 63,000 has been
speat by Government on the collec-
tion of exiubits in India. No expendi-
ture has been incurred for the des-
patch of the exhibits outside India.

Museum at Lothal

1653. Shri P. G. Deb: Wil the
Minister of Scientific Besearch and
Cultural Affairs be pleased to state
the estimated cost of the new museum
to be constructed at Lothal?

The Deputy Minister of Scientific
Research and Cultural Affairs (Dr.
M, M. Das): The estimated cost for
the construction of the museum has
not yet been finally worked out.

Toda Tribes

1654. Shri Sureandranath Dwivedy:
Will the Minister of Home Affalrs be
pleased (0 state:

(a) whether 1t 1s a fact that since
last many ycars the Toda tribes of
Madras State have made representa-
tions to the Government of India for
permanent allotment of suitable lands
for agricultural purposes; and

(L) 1f s0, the action taken in the
matter?

The Deputy Mmnister of Home
Affairs (Shrimati Alva): (a) A rep-
jesentation was received from the
Todas of Nilgris district in 1956 and
another in 1957.

{b) As the matter 1s primarly the
concern of the Government of Madras,
the question of the Governnment of
India taking any action in the matter
does not arise

Staff Cars

1655. Shri Subiman Ghese: Wil] the
Minuster of Finance be pleased to
state:

(a) the number of staff cars in the
Munistries, 1n the Government Offices
1n Delhi and New Delhi including All
India Radio, Pay Commissidn etc.;
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(b) the amount of money spent on
petrol, mobiloil etc. and charges realis-
ed from the staff in 1957-58 and 1958-
59;

(¢) the amount spent on repairs of
these staff cars during these two
years;

{d) how many staff cars were pur-
chased 1n 1957-58 and 1958-59 and the
amount spent thereon,

(e) whether there 13 any depart-
ment or office to check the misuse of
these cars;

(f) 1f so, how many cases of misUze
have been detected, and

(g) if not, the reasons therefor?

The Minister of Finance (Shri
Morarji Desai): Requisite information
1s bemng collected from the various
Minstries/Departments and will be
1aid on the Table of the House when

ready.

Colouring Vanaspati
Shri P K. Deo:
1656. {sm B, C Prodban:
Wall the Minuster of Scientific Re-

search and Cultural Affairs be pleas-
ed to state

(a) whether 1t 1s a fact that the
National Chemical Laboratory has re-
commended lately a colouring agent
to be used for colouring of Vanaspati,

and

(b) 1f so, what steps are being taken
for 1ts use?

The Deputy Minister of Scientific
Research and Cuitural Affairs (9r.
M. M. Das): (a) No, Sir The Lawn-
ratory has however found a colourless
chemical compound suitable for use a
an addiive to Vanaspat: to enable
the detection of adulteration of ghee
with Vanaspati

(®) Chronic toxicity tests are 1n
progress. After satisfactory results of
the tests, further action for its use
will e taken.
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Rescarch In Ansemia

Skri P. K. Deo:
“‘"{ Shrl B. C. Prodban:

Will the Minister of Scieni{fic Re-
search and Cultural Affairs be piess-
ed to state:

(a) whether any investigations
have been made by the National
Chemical Laboratory in coliabora-
tion with the Armed Force Medical
College, Poona, to find the causes of
anaemia by the radio-active water
tracer technique, and

(b) 1f so, the result thereof; and

(c) whether any remedy to cure
anaemia has also been discovered?

The Deputy Minister of Sclentific
Research and Cultural Affairs (Dy
M. M. Das): (a) Yes, Sir The investi-
gations were undertaken to find the
causes of anaemia with particular re-
ference to the role of (1) deficiency
of vitamin B 12 ;m; food and (1) rate
of reproduction of red blood cells.

(b) The results have indicated that
the deficiency of B 12 in food is not
the only cause for anaemia, but 1t
also depends on its poor assimilation
in the human system Another form
of anaermua which 15 gl<o common in
the country has been attributed to
an irregular bchaviour of red blood
cells The decay of red blood cells has
been studied with the help of radio
active chromium and compared with
that in normal human beings As a
result of this investigation 1t appears
that an irregular behaviour of red
blood cells can be detected using this
technique

(c) No work on the remedial as.
p t or treatment of anaemia was
carried out

bteel Supply to Punjad

1658. Shri Daljit Singh: Will the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) whether Punjab Government
have approached the Central Govern-



4803 Written Answers BHADRA §, 1881 (S4KA)

ment with a request to make more
Steel available %o the State to en-
able them to undertake a more ex-
tensive Housing Programme; and

(b) if so, what has been the Cen-
tral Government's reaction to it?

The Minister of Steel, Mines and
Fuel (SBardar Swaran Singh): (a)
No, Sir Such requirements are to be
met by the State Government from
within what 1s allotted to the State

(b) Does not arise

Life Insurance Corporation Invest-
ment Commlittee

[ 8hri P. C. Borooah:
1659. { Shri Dinesh Singh:
Shri Wodeyar:

Will the Minister of Finance be
pleased to state

(a) whether it 1s a fact that a
member of Investment Committee of
the Life Insurance Corpoiation re-
signed last month,

(b) if so, the reasons thereof, and

(c) whether 1t 1s also a fact that
the new member appointed in  hin
place has also refused to accept the
offer?

The Minister of Finance (Shri
Morarji Desai): (a) Yes, Sir The
member resigned in June, 1959

(b) Differences with the members
of the Investment Committee

(c) Yes, Sir

District Set-up in Tripura

1660. Shri Bangshi Thaknr: Wil
the Minister of Home Affairs be
pleased to state.

(a) whether it 18 a fact that the
‘District Set-up’ 1n Tripura which is
about 8 years old, is still temporary,
and

{b) if s0, how long the employees
of that ‘set-‘up’ will continue on a
temporary basis?
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The Minister of State In the Miniy-
try of Hotee Aflairs (Bhri Datar): (a)
and (b). The District set-up in Tri-
puta was sanctioned on a permanent
basls in 1953, Subsequently, some
additional posts have been sanction-
ed On 2 temporary basis from time
to time to cope with the increased
volume of work. The question of
revising the permanent strength will
be taken up when the reorganisation
of the Administrative set up in Tri-
pura, which is  under consideration,
ha® been finalised.

Nunmati Refinery

1661. Shri P. C. Borooah: Will the
Wimister of Stael Minex and Fuel he
pleased to refer to the reply given
to Starred Question No 425 on the
13th  August, 1859 and state the
amount spent so far on the setting
up of the Nunmat: Refinery?

The Minister of Mines and Oil
(shri K. D. Malaviya): The amount
spent up the 31st July, 1858 on the
setting up of the Nunmat: Refinery
s Rs 5841 lakhs

Basic Education in Himachal
Pradesh

1682 Shri Daljit Singh: Will the
Mynuster of Education be pleased to
state

{a) whether there has been any

assessment of basic education in
Himachal Pradesh, and

(b) if so, the details thereof?

The Minister of Education (Dr. K.
L. Shrimalli): (a) No, Sir.

(b) Does not anse
Grants of University Grants Com-
mission

1663. Shri Mamabendra Shah: Will
the Minister of Education be pleas-
ed to state:

(a) the basis on which grants are
sanctioned to educational institutions
by the University Grants Commission;
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(b) the State-wise distribution of
granta for the last three years; and

{¢) what check is exercised by the
Commission on spending of the
grants?

The Minister of Educatien (Dr.
K. L. Shrimalf): (a) to (c). A state-
ment is laid on the Table. ([See
Appendix III, annexure No. 47.]

Manufacture of Motor Cycles and
Trucks

1664. Shri S. M, Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether there is any proposa'
to manufacture Lght trucks and
motor cycles in the Ordnance Fac-
tories; and

(b) if so. when the production 1
likely to start?

The Minister of Defence (Shri
Krishna Menon): (a) and (b). De-
fence requirements are constantly
under review

Escape of Indian to Pakistan

1665. Shri Madbusudan Rao: Will
the Minister of Home Affairs be
pleased to refer to the reply given to
Unstarred Question No. 1696 on the
10th March, 1959 and s‘ate

(a) whether the information about
Shri Nazir Ahmed, Accountant of
Multipurpose High School, Warangal,
who was alleged to have escaped to
Pakistan with Government money,
has since been obtained from the
Government of Andhra Pradesh; and

(b) if so, the details of the case?

The Minister of Home Affairs (Shri
G. B Pant): The Government of
Andhra Pradesh have since intimated
that on 18th January, 1839 an amount
of RMs. 18,000 was found to have been
misappropriated from the non-Gov-
erament funds of the Multipurpose
High School, Warangal, by altering
the figures in the Post Office Savings
The Accountant,

Shri Nazir Ahmed, has been missing
gince 8th January, 1950 and enquiries
are being made by the Police regard-
ing his whereabouts. In the mean-
while the Government Auditors are
conducting an audit of the accounts of
the School and the actual amount of
defalcation by the Accountant will
be known only when the accounts
have been audited.

Foreign Languages Scholarships

1666. Shri Ram Saran: Will the
Minister of Education be pleased to
state whether those who are awarded
scholarships  for study of foreign
languages in  foreign countries are
guaranteed work on their return?

The Minister of Education (Dr.
K. L. Shrimali): No, Sir, but generally
persons already employed .n Institu-
tion connccted with work relating to
foreign languages are selected and
they return to thewrr posts on com-
pletion of their studies abroad; even
in the case of others, Government
render every  possible assistance to
those seeking employment on return

Andhra-Bombay Boundary Dispute

1667 Shri Ram Krishan Gupta: Will
the Minister of Home Affairs be
pleased to state the nature of pro-
gress made so far in settling Andhra-
Bombay boundary dispute?

The Minister of Home Affairs (Shri
G B Pant): The Government of
India have reccived no communica-
tion from either of the State Govern-
ments regarding any boundary dis-
pute between Andhra Pradesh and
Bombay States.

Steel Allotment to Assam

1688. Shri P. C. Borooah: Will the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) the total demand of Assam Gov~
ernment for the supply of steel for
the years 1086-57, 1067-38 and 1988
59;
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(b) how much allotment was made
for the above period year-wise and
how much was actually supplied; and

Ac) whether it is a fact that due to
celay in supply and short supply the
projects of Assam Government have
/ guffered?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) The
total demands were as follows:

1956-57 23,576 tons
12;7-53 32,913 to1s
1958-59 47,093 tons

(b) Allotments and despatches were
as under:—

Allotment Despatch

Tons Tons
1956-57 .. 14,142 11,439
1957-58 .. 9,609 8,008
1958-59 .. 15:359 3,302
(from 1-4-58
to 31-1-59

(c) The State Government have re-
presented regarding inadequate sup-
plies. This is under active considera-
tion.

“Gold Smuggling”

1669. Shri L. Achaw Singh: Will
the Minister of Finance be pleased to
state:

(a) whether it is a fact that two
seers of Chinese gold bars have been
seized by the Customs Department at
Imphal;

(b) if so, circumstances under which
the gold had been smuggled; and

(c) the value of smuggled goods
seized so far during the last six
months in Manipur?

The Minister of Finance (Shri
Morarji Desai): (a) Yes, Sir. Gold
weighing 640 tolas (not 2 seers) bear-
ing Chinese inscriptions and Mark
9999 was seized by the Customs De-
partment in Manipur on the 31st July,
1959.

BHADRA 5, 1881 (SAKA)
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(b) The Preventive Officer of the
Land Customs Department, Imphal
intercepted a jeep coming from Chura-
chandpur to Imphal and contraband
gold weighing 640 tolas worth about
Rs, 67,200 were recovered from a
wooden box in the jeep and from the
person of one of the occupants of the
jeep. The gold and the vehicle were
seized. Further action under the Cus-
toms law is in progress

(c) The value of smuggled goods
seized during the last six months
1st February, 1959 to 31st July, 1959)
in Manipur both on import and ex-
port, is Rs. 81,396 [inclusive of the

value of gold referred to at (a)
above],

Export of Melting Scrap

1670. Shri M. B, Thakore: Will the
Minister of Steel, Mines ang@ Fuel be
pleaseed to state:

(a) the total tonnage of melting
scrap export during 1958-59 and the
foreign exchange earned; and

(b) whether there were any barter
exports in 1958-59?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a)
145,643 tons valued at Rs. 2,23,13,713.

(b) Yes—about 30,000 tons.
Training in Oil Technolegy

1671. Shri S. A. Mehdi: Will the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) how many trainees have left
for Rumania for training in oil tech-
nology; and

(b) when their period of training
will be over and where they will be
posted?

The Minister of Mines and Oil (Shri
K. D. Malaviya): (a) Fifty-four.

(b) The period of training ranges
from three months to twelve months.
On successful completion of training
they will be posted to the Assam Re-
finery.
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APPROPRIATION ACCOUNTS (CIVIL) AND
Avupir Ravont

Yhe Minister of Finance (Shri
Morarfi Desai): Sir, I beg to lay on
the Table, under Article 151 (1) of
the Constitution, a copy of the Appro-
Ppriation Accounts (Civil), 1957-58
(including proforma commercial ac-
counts) and the Audit Report, 1959
[Placed sn Library, See No LT-1587/

59]

Navy (AUTHORISED DEDUCTIONS)
REGULATIONS

The Deputy Minister of Defence
(Sardar Majithia): I beg to lay on
the Table, under section 185 of the
Navy Act, 1957, a copy of the Navy
(Authorised Deductions) Regulations,
1959, published in Notification No
SRO 227 dated the 22nd August, 1959
[Placed m Library, See No LT-1568/

B9].

AMENDMENTS TO INDIAN  RESERVE
Forces Rures

Sardar Majithia: I beg to lay on the
“Table a copy of Notification No SRO
228 dated the 22nd August, 1858 mak-
g certain amendments to the Indian
Restrve Forces Rules, 1825 [Placed
Library, See No LT-1569/59)

12.11} hrs.

PETITION RE INDIAN ARMS
RULES

Shri Viswanatha Reddy (Rojam.
pet) I beg to present a petition sign-
ed by a petitioner relauing to amend-
ment of the Indian Arms Rules, 1951

meng) Bill
18.1% hra

GOVERNMENT SAVINGS BANKB
(AMENDMENT) BILLe®
The Minister of Finance (Shei
Morarji Desal): I beg to move
for leave to introduce a Bill further
to amend the Government Savings
Banks Act, 1873

Mr. Speaker: The question is:

“That leave be granted to move
for leave to introduce a Bill fur-
ther to amend the Government
Savings Banks Act, 1878 "

The motion was adopted

Shri Morarji Desal: I introducet the
Bill

12.12% hrs.

GOVERNMENT SAVINGS CERTIFI-
CATES BILL*

The Minister of Finance (Shri
Morarji Desai): I beg to move for
leave to introduce a Bill to make cer~
tain provisions m respect of Gov-
ernment Savings Certificates

Mr Speaker: The question is *

“That leave be granted to in-
troduce & Bii to make certain
provisions 1n respect of Govern-
ment Savings Certificates ™

The motwn wast adopted

Shri Morarji Desal: I ntroducel
the Bill

12.123 hrs.

PUBLIC DEBT (AMENDMENT)
BILL®

The Minister of Finance (Shrl
Morarji Desal): .1 beg to move for

~ *Pyblished in the Gazette of India Extraordinary Part 11—Section 3,

dated 27-8-50

tintroduced with the recommendation of the President.
finfroduced/moved  with  the recommendation of the President





